
Airport ia BiJ.' .... , Kar .. tak. 

3330. SHRI S.M. GURADDI 
Will the Minister of TOURISM AND 

CIVIL AVIATION be pleased to state: 

(a) whether Government have consi-
dered "001 Gumbaz" whisperiDllalJery 
at Bijapur in Karnataka as a Tourist 
Ceatre; 

(b) whether there is any proposal 
to declare it as a Tourist Centre; 

(c) whether jn view of itl beio •• 
·(oreiln tourist attraction, there is any 
proposal to construct an air strip/air" 
port there; and 

(d) if not, the reaSODS therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLOT) : (8) and (b) Bijapur hat 
Nen considered as a tourist centre, for 
phased development with the combined 
resources of both the Cen tre and the 
State and tbe private sector. India 
Tourism Development Corpora lion is 
operating a TraveJJers Lodge with 10 
beds at Bijapur. 

(C) and (d) There is no proposal at 
preseat under consideration of the Civil 
Aviation Department (or conltructinl 
an air strip/airport at Bjjapur in 
Kar_ntaka. 

Acqaisltion of Air Bus for Air India and 
RoeluR for Indian Airlines 

3331. SHRI KAMAL NATH : Will 
tbe Minister of TOURISM AND C. VIL 
AVIATION be pleased to state: 

(a) whether it is under the consi .. 
deration of Government to acquire air 
bu. for Air India and Boeing for Indian 
Airlines: 

(b) whether both the airlines arc 
thinkiDI of placiDg order for aircraft 
aDd epares separately; and 

(c) tb. reason for not comhiniD: 
tIM tr.auction. jointly to effect 
teo .. lIl, ? 

THB MINISTliR. OF &TATS IN 
tHS MINISTR.Y Of TOURISM ANP 
CIVIL AVIATION (SUR.f ASHO~ 
GBHLOT) : <a) aDd (b) Air lui .... 
siped wi th the approval of Go_ra. 
ment aD a,reement With M /.. Air .... 
Induslries ror tbe purcbale of' Airbua 
A3tO-300 aircraCt. ladiaD AlrU .. 
bave placed with the appruyal or 00 .. • 
rDlDent a letter of intent on Mia. Boel .. 
Compaa, for the purcbaae of J 2 B .. i .. "7 aircraft. GoverDlDeDt bay. Jet to 
tate a 80al decision on tbeir aircraft 
acquisition proposal. 

(c) 1 be aircraft requirements or 
the two airllncs is bascd on tb. nature 
of operations undertaken by them aDd 
and as .uch, it i. not alway. feallbl. to 
combin. the transactions. 

A" •• tloRal Pall.nler Aireraftl f.r IA 
and AI 

3332. SHRI NOHD. MAHFOOJ 
ALI KHAN: 
SHRI RAM BAHADUR 
SINGH: 

Will the Mini.ter of TOURISY 
AND CIVIL AVIATION be ple.sed 
to state: 

(a) whether Government propose 
to add some passen.er aircraf.s to 
Indian Airlines and Air India', exi.tiol 
lIeet; 

(b) if so, the dt'tails tbereof st_Una 
the expenditure involved; and 

(c) the extent to which the exiatin. 
capacity in the IA and AI fleet ia presen-
tly beinl utilised aDd how doe. the 
present utilisation of ·the capacity JUI" 
tify buyinl more aircraft for the two 
major air carriers ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GBHLOT),: (a) and (b) Yet, Sir. Air 
India has sianed an a.reemeDt with MI •. 
Airbul Industries 00 8tb April, 198.5 tor 
the purchase, at a total estimated coat 
of RI. S41.90 crores, of 6 Airbu. A 3JO. 
300 aircraft to be delivered proarcuivcl, 
from April 1986 to December 1916. 
Indian Airlines has placed a letter 01 
intent _ftb Mil. 8oein. Com,aDJ tor 
eb. 'ur; ..... of 12 .eMliDi 7'781 ... ,. 




